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Ministry of Road Transport and Highways, Noti. No. S.0O. 1279(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1280(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1285(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1286(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1287(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1291(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1292(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1298(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1301(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1302(E)
Ministry of Road Transport and Highways, Noti. No. S.0O. 1303(E)(1)
Ministry of Road Transport and Highways, Noti. No. S.O. 1310(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1332(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1333(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1338(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1347(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1359(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1088(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1159(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1178(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1303(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 1660(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 2090(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 632(E)
Presidents Secretariat, Noti. No. 8-Pres/2018

State ActsRules/Regulations etc.

Punjab Service of Engineers Class 11, P.W.D. (Buildings and Roads Branch) Haryana Amendment
Rules, 2022

Haryana Service of Engineers (Horticulture) Public Works Department (Buildings and Roads Branch)
Group-B Service (amendments) Rules, 2022

Haryana Industries and Commerce (Group B) Service (Amendment) Rules, 2022

Haryana Urban L ocal Bodies Department (Group A) Service (1st Amendment) Rules, 2022
Haryana L egislative Assembly (Allowances of Members) Amendment Rules, 2022 (1)
Haryana L egislative Assembly (Allowances of Members) Amendment Rules, 2022

Punjab Shops and Commercial Establishments (Haryana Amendment) Rules, 2022

Haryana Public Works Department, Public Health Branch, Junior Engineers (Group C) Service
(Amendment) Rules, 2022

Punjab Distillery (Haryana Amendment) Rules, 2022
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Haryana Services of Engineers, Class-I1, Public Works Department (I rrigation Branch) Rules, 1970

(11th Amendment) Rules, 2022
Haryana Municipa Corporation Delimitation of Ward (Amendment) Rules, 2022
Haryana Ayurvedic Department (Ministerial) Group-C Service (3rd Amendment) Rules, 2022

Haryana Urban Estates Department (Group C) Service (Amendment) Rules, 2022

Haryana Town and Country Planning Department Haryana Service of Town Planners (State Service
Group-A) Service (3rd Amendment) Rules, 2022

Haryana, Printing and Stationery Department Haryana State Services Group "A" and "B" Rules,

(Amendment) Rules, 2022
Haryana Education (College Cadre) Group A Service (Amendment) Rules, 2022

Haryana Motor Vehicles (5th Amendment) Rules, 2022
Haryana Liquor License (Amendment) Rules, 2022

Haryana Medical Education Department Ministerial, Stores, Library, Statistics and Genera (Group-C)
Service (Amendment) Rules, 2022

Haryana Medical Education Department Technical Staff (Group-C) Service (Amendment) Rules,
2022

Haryana Medical Education Department Miscellaneous (Group-B) Service (Amendment) Rules, 2022
Punjab Liguor Permit and Pass (Haryana Amendment) Rules, 2022
Punjab Distillery (Haryana Second Amendment) Rules, 2022

Punjab Brewery (Haryana Amendment) Rules, 2022

Haryana Restaurant (Consumption of Liguor) Amendment Rules, 2022

Haryana Architecture Department (Group C) Service (Amendment) Rules, 2022

Haryana Environment Department (Group C) Service Rules, 1998 Amendment Rules, 2022
Haryana Environment Department (Group A) Service Amendment Rules, 2022

Haryana Architecture Technical (Group C) Service (Amendment) Rules, 2022

Haryana Water (Prevention and Control of Pollution) Amendment Rules, 2022
Haryana Air (Prevention and Control of Pollution) Amendment Rules, 2022
Haryana Space Applications Centre (Grade A, B, C and D) Service Rules, 2022

Haryana Parivar Pehchan Rules, 2022

Haryana Development and Regulation of Urban Areas (Amendment) Rules, 2022

Haryana Excise (Amendment) Rules, 2022
Haryana Service of Architects, Class |, (Amendment) Rules, 2022
Haryana Service of Assistant Architects (Group B) Amendment Rules, 2022

Haryana State Agricultural Marketing Board Service (Amendment) Rules, 2022

Haryana lrrigation Department Tracer and Draftsman (Group-C) (2nd Amendment) Service Rules,

2022
Haryana Health Department Analytical Staff (Group C) Service (1st Amendment) Rules, 2022

Haryana Fire (Group A) Service (Amendment) Rules, 2022

Haryana Fire (Group B) Service (Amendment) Rules, 2022

Haryana Liquor License (2nd Amendment) Rules, 2022

Haryana State I nformation Commission (Group A) Service Rules, 2022
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Haryana Goods and Services Tax (4th Amendment) Rules, 2022

Haryana Goods and Services Tax (5th Amendment) Rules, 2022

Haryana Goods and Services Tax (6th Amendment) Rules, 2022

Business of the Haryana Government (Allocation) Amendment Rules, 2022
Business of the Haryana Government (Allocation) Amendment Rules, 2022 (1)
Haryana L ocal Bodies Department (Group D) Service (1st Amendment) Rules, 2022

Haryana Municipal Corporation Employees (Recruitment and Conditions) Service (1st Amendment)

Rules, 2022
HaryanaMunicipal Safai Mazdoor Service (1st Amendment) Rules, 2022

Haryana School Education (Amendment) Rules, 2022

Haryana Directorate of Local Bodies Department (Group B) Service (1st Amendment) Rules, 2022
Haryana L ocal Bodies Department Directorate (Group C) Service (1st Amendment) Rules, 2022
Mewat District School Education (Group C) Service (Amendment) Rules, 2022

Haryana Primary School Education (Group C) District Cadre Service (Amendment) Rules, 2022

Haryana Education Department, Sub-Offices, Ministerial (Group C) Service (Amendment) Rules,

2022
Haryana State Secondary Education Field Offices (Group D) Service (Amendment) Rules, 2022

Haryana Electrical | nspectorate (Group C) Service (Amendment) Rules, 2022

Haryana Public Relations Department Audio-Visual (Group C) Service (Amendment) Rules, 2022
Haryana Revenue Department Divisional Subordinate (Group-C) Service (Amendment) Rules, 2022
Haryana Revenue Department District Subordinate (Group C) Service (Amendment) Rules, 2022

Haryana Revenue Patwaris (Group C) Service (Amendment) Rules, 2022

Haryana Kanungo Service (Group C) Amendment Rules, 2022

Haryana Consolidation of Holdings Department, Ministerial Staff (Group C) Service (Amendment)
Rules, 2022

Haryana Public Relations Department, Technical Wing (Group C) Service (Amendment) Rules, 2022
Haryana Rural Development Department (Group A) Service (Amendment) Rules, 2022
Haryana Rural Development (Group B) Service (Amendment) Rules, 2022

Haryana Directorate of Rural Development (Group C) Service (Amendment) Rules, 2022

Haryana State Education School Cadre (Group B) Service (Amendment) Rules, 2022

Mewat District School Education (Group B) Service (Amendment) Rules, 2022
Haryana Public Relations Department District Cadre (Group D) Service (Amendment) Rules, 2022
Haryana Stores Purchase Department (Group C) Service (Amendment) Rules, 2022

Haryana Civil Service (Executive Branch) Amendment Rules, 2022

Haryana Civil Services (Government Employees' Conduct) Amendment Rules, 2022

Haryana Public Service Commission (Group D) Service (Amendment) Rules, 2022
Haryana Veterinary Headguarter and Field (Group-C) Service (Amendment) Rules, 2022
Haryana Public Relations Department Headquarter (Group D) Service (Amendment) Rules, 2022

Haryana Excise and Taxation Department (Group B) Service (Amendment) Rules, 2022

Haryana Excise and Taxation Commissioner's Office (Group B) Service (Amendment) Rules, 2022
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Haryana Excise and Taxation Inspectorate (State Service Group C) Amendment Rules, 2022

Haryana Excise and Taxation Commissioner's Office (Group C) Service (Amendment) Rules, 2022

Haryana Excise and Taxation Department Subordinate Offices Ministerial (Group C) Service

(Amendment) Rules, 2022
Haryana Excise and Taxation Department Drivers (State Service Group-C) Amendment Rules, 2022

Haryana Election Department (Group A and B) Service (Amendment) Rules, 2022

Haryana Election Department (Group C) Service (Amendment) Rules, 2022

Haryana Election Department (Group D) Service (Amendment) Rules, 2022

Haryana Transport Department (Group A) Service (Amendment) Rules, 2022

Haryana Transport Department (Group B) Service (Amendment) Rules, 2022

Haryana Transport Department (Group C) Haryana Roadways Service (Amendment) Rules, 2022

Haryana Transport Department (Group C) Transport Commissioner's Office Service (Amendment)
Rules, 2022

Punjab Civil Secretariat (State Service Class |11) Haryana Amendment Rules, 2022

Haryana Public Works Department (Buildings and Roads Branch) Headquarters' Office Ministerial
Service (Group C) Amendment Rules, 2022

Haryana Forensic Science (Group C Scientific Staff) Service (Amendment) Rules, 2022

Haryana Information Technology, Electronics and Communication Department (Group B) Service
(Amendment) Rules, 2022

Haryana Public Relations Department (Group B) State Service (Amendment) Rules, 2022

Haryana Electronics and Information Technology Department (Group C) Service (Amendment)
Rules, 2022

Haryana Police Clerical (State Service, Class C) Amendment Rules, 2022
Haryana Police Department (State Service Group D) Service (Amendment) Rules, 2022
Haryana Law and Legislative Department (Group C) Service (Amendment) Rules, 2022

Punjab Economic and Statistical Organisation (State Service Group A) (Haryana Amendment) Rules,
2022

Haryana Economic and Statistical Organisation (Group B) Service (Amendment) Rules, 2022
Haryana Economic and Statistical Analysis Department (Group C) Service (Amendment) Rules, 2022

Haryana Public Relations Department Information and Publicity Wing (Group C) Service
(Amendment) Rules, 2022

Haryana Economic and Statistical Organisation (Group-D) Service (Amendment) Rules, 2022
Haryana Archives Department (Group A) Service (Amendment) Rules, 2022
Haryana Archives Department (Group B) Service (Amendment) Rules, 2022
Haryana Archives Department (Group C) Service (Amendment) Rules, 2022
Haryana Archives Department (Group D) Service (Amendment) Rules, 2022

Haryana Public Works Department, Buildings and Roads Branch (State Service Group-C Ministeria
Establishment of Subordinate Offices) (Amendment) Rules, 2022

Haryana Public Relations Department Field Publicity Wing (Group C) Service (Amendment) Rules,
2022
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Haryana Public Works Department (Buildings and Roads Branch), Research Laboratory (Group C)

Service (Amendment) Rules, 2022

Haryana Public Works (Buildings and Roads) Department (Group C) Field Staff Service
(Amendment) Rules, 2022

Haryana Public Works (Buildings and Roads) Department (Group-D) Field Staff Service
(Amendment) Rules, 2022

Haryana Veterinary Headguarter and field (Group C) Service (Amendment) Rules, 2022 (1)

Haryana Public Relations Department Headquarters Establishment-Ministerial Wing (Group C)
Service (Amendment) Rules, 2022

Haryana Veterinary Headguarter and Field (Group D) Service (Amendment) Rules, 2022
Haryana Welfare of Scheduled Castes and Backward Classes Department (Group-C) Service

(Amendment) Rules, 2022

Haryana Welfare of Scheduled Castes and Backward Classes Department (Group-D) Service
(Amendment) Rules, 2022

Haryana Fisheries Department, State Service Group A (Amendment) Rules, 2022
Haryana Fisheries Group B Service (Amendment) Rules, 2022

Haryana Fisheries Department (State Service Group C) Amendment Rules, 2022

Haryana Fisheries Department (Group D) Service (Amendment) Rules, 2022

Haryana Development and Panchayats Department (Group B) Service (Amendment) Rules, 2022

Haryana Development and Panchayats Department (Group C) Head Office Service (Amendment)
Rules, 2022

Haryana Public Relations Department District Establishment, Ministerial Wing (Group C) Service
(Amendment) Rules, 2022

Haryana Development and Panchayats Department (Group C) Field Offices Service (Amendment)
Rules, 2022

Haryana Socia Defence and Security Department (Group 'A") State Service (Amendment) Rules,
2022

Directorate of Social Justice and Empowerment, Haryana (Group-B) Service (Amendment) Rules,
2022

Haryana Socia Defence and Security Department (Group C) Service (Amendment) Rules, 2022

Haryana Social Defence and Security Department, Haryana (Group D) Service (Amendment) Rules,
2022

Haryana Financial Commissioner's Office (Group B) Service (Amendment) Rules, 2022
Haryana Financial Commissioner's Office (Group C) Service (Amendment) Rules, 2022
Haryana State Education School Cadre (Group-B) Service (Amendment) Rules, 2022 (1)
Mewat District School Education (Group-B) Service (Amendment) Rules, 2022 (1)

Haryana School Education (Group C) State Cadre Service (Amendment) Rules, 2022

Haryana Public Relations Department, Song and Drama, Light and Sound Wing (Group C) Service
(Amendment) Rules, 2022

Haryana Education College Cadre (Group C) Service (Amendment) Rules, 2022

Haryana Development and Regulation of Urban Areas (3rd Amendment) Rules, 2022
Haryana Wood Based | ndustries (Establishment and Regulation) Amendment Rules, 2022
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Haryana Panchayati Raj Election (Amendment) Rules, 2022
Haryana Panchayati Raj Election (Amendment) Rules, 2022 (1)

Haryana Skill Development and Industrial Training Department, Headquarter (Group-C) Service
Rules, 2013, Amendment Rules, 2022

Haryana Skill Development and Industrial Training Department, Field Offices (Group-C) Service
Rules, 2013, Amendment Rules, 2022

Delhi Notifications
Administrative Reforms Department, Noti. No. 02/07/2022-1AR(1)
Administrative Reforms Department, Noti. No. 5/15/2016-1AR
Agriculture Department, Noti. No. 406-Agri. Sec. (1)-2022/1952
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.139/Cosnt./Art.309/2022
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.79/Const./Art.309/2022
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.80/Const./Art.309/2022
Architecture Department, Noti. No. 2/07/2019-3A
Architecture Department, Noti. No. 2/20/2012-3A
Architecture Department, Noti. No. 3/03/2018-2A
Architecture Department, Noti. No. 3/03/2018-2A(1)
Archives Department, Noti. No. G.S.R.65/Const./Art.309/2022
Archives Department, Noti. No. G.S.R.66/Const./Art.309/2022
Archives Department, Noti. No. G.S.R.67/Const./Art.309/2022
Archives Department, Noti. No. G.S.R.68/Const./Art.309/2022
Citizen Resources Information Department, Noti. No. 2/2/2022-1CRID(5)
Citizen Resources Information Department, Noti. No. 2/2/2022-1CRID(6)
Citizen Resources Information Department, Noti. No. 2/4/2022-1CRID
Citizen Resources Information Department, Noti. No. 2/6/2022-1CRID
Civil Aviation Department, Noti. No. 2/9/2021-1CA
Consolidation Department, Noti. No. G.S.R.118/Const./Art.309/2022
Development and Panchayats Department, Noti. No. G.S.R.88/Const./Art.309/2022
Development and Panchayats Department, Noti. No. G.S.R.89/Const./Art.309/2022
Development and Panchayats Department, Noti. No. G.S.R.90/Const./Art.309/2022
Development and Panchayats Department, Noti. No. S.O. 68/H.A. 11/1994/S.209/2022
Development and Panchayats Department, Noti. No. S.O. 70/H.A. 11/1994/S.209/2022
Development and Panchayats Department, Noti. No. S.O. 71/H.A. 11/1994/S.209/2022
Development and Panchayats Department, Noti. No. S.O. 74/H.A. 11/1994/S.209/2022
Development and Panchayats Department, Noti. No. S.O. 79/H.A.11/1994/S.209/2022
Election Department, Noti. No. G.S.R.24/Const./Art.309/2022
Election Department, Noti. No. G.S.R.25/Const./Art.309/2022
Election Department, Noti. No. G.S.R.26/Const./Art.309/2022
Electronics and Information Technology Department, Noti. No. Admn/459/1SIT/17944
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Electronics and Information Technology Department, Noti. No. G.S.R.49/Const./Art.309/2022
Electronics and Information Technology Department, Noti. No. G.S.R.50/Const./Art.309/2022
Environment and Climate Change Department, Noti. No. 2/15/2022-1Env
Environment and Climate Change Department, Noti. No. 2/15/2022-1Env(1)
Environment and Climate Change Department, Noti. No. 2/20/2016-1Env
Environment and Climate Change Department, Noti. No. 2/20/2016-1Env(1)
Excise and Taxation Department, Noti. No. 15/X-1/P.A.1/1914/Ss.21 and 59/2022
Excise and Taxation Department, Noti. No. 23/X-1/P.A.1/1914/S.59/2022

Excise and Taxation Department, Noti. No. 25/X-1/P.A.1/1914/Ss.18, 34 and 59/2022
Excise and Taxation Department, Noti. No. 26/X-1/P.A.1/1914/Ss.21 and 59/2022
Excise and Taxation Department, Noti. No. 27/X-1/P.A.1/1914/Ss.21 and 59/2022
Excise and Taxation Department, Noti. No. 29/X-1/P.A.1/1914/S.58/2022

Excise and Taxation Department, Noti. No. 33/X-1/P.A.1/1914/S.58/2022

Excise and Taxation Department, Noti. No. 56/X-1/P.A.1/1914/S.59/2022

Excise and Taxation Department, Noti. No. 60/GST-2

Excise and Taxation Department, Noti. No. 61/GST-2

Excise and Taxation Department, Noti. No. 62/GST-2

Excise and Taxation Department, Noti. No. G.S.R.16/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.17/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.18/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.19/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.20/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.21/Const./Art.309/2022

Excise and Taxation Department, Noti. No. G.S.R.22/Const./Art.309/2022
Fisheries Department, Noti. No. G.S.R.83/Const./Art.309/2022

Fisheries Department, Noti. No. G.S.R.84/Const./Art.309/2022

Fisheries Department, Noti. No. G.S.R.85/Const./Art.309/2022

Fisheries Department, Noti. No. G.S.R.86/Const./Art.309/2022

Forest Department, Noti. No. S.O. 62/C.A. 16/1927/Ss.41, 42, 51 and 76/2022
General Administration Department, Noti. No. 6/1/2022-1Cabinet

General Administration Department, Noti. No. 6/2/2022,-1Cabinet

Haryana Government, Noti. No. 115/CATA/2000-2022/10338

Haryana Government, Noti. No. 115/CATA/2000-2022/8666

Health and Family Welfare Department, Noti. No. 1/21/2022-1HB-11

Health and Family Welfare Department, Noti. No. 47/6/2022-4HB 11

Higher Education Department, Noti. No. 22/202-2022 C-1(3)

Higher Education Department, Noti. No. K.W. 8/1-1987 Lib(3)

Home Department, Noti. No. G.S.R.48/Const./Art.309/2022

Home Department, Noti. No. G.S.R.54/Const./Art.309/2022
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Home Department, Noti. No. G.S.R.55/Const./Art.309/2022

Human Resources Department, Noti. No. G.S.R.136/Const./Art.309/2022
Human Resources Department, Noti. No. G.S.R.138/Const./Art.309/2022
Industries and Commerce Department, Noti. No. 07/02/2018-21B-1

Information and Publicity Department, Noti. No. G.S.R.10/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.11/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.12/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.13/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.4/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.5/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.6/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.7/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.8/Const./Art.309/2022
Information and Publicity Department, Noti. No. G.S.R.9/Const./Art.309/2022
Irrigation Department, Noti. No. 16/14/2022-2IE

Irrigation Department, Noti. No. 46/1/2018-31W

Labour Department, Noti. No. 14939

Law and Legidlative Department, Noti. No. G.S.R.56/Const./Art.309/2022
Medical Education and Research Department, Noti. No. 25/3/2022-3HB-1V
Medical Education and Research Department, Noti. No. 25/4/2022-3HB-1V
Medical Education and Research Department, Noti. No. 25/5/2022-3HB-1V
Personnel Department, Noti. No. G.S.R.135/Const./Art.309/2022

Planning Department, Noti. No. 1/40/2022-1TCP

Planning Department, Noti. No. 30923

Planning Department, Noti. No. G.S.R.57/Const./Art.309/2022

Planning Department, Noti. No. G.S.R.58/Const./Art.309/2022

Planning Department, Noti. No. G.S.R.59/Const./Art.309/2022

Planning Department, Noti. No. G.S.R.60/Const./Art.309/2022

Planning Department, Noti. No. PF-16(B)/2022/14527

Power Department, Noti. No. G.S.R.108/Const./Art.309/2022

Printing and Stationery Department, Noti. No. 01/79/2009-1 PS

Printing and Stationery Department, Noti. No. 1/4/2022-1PS

Public Health Department, Noti. No. 15/3/2022-2PH

Public Works Department, Noti. No. 02/04/2021-2B& R(W)

Public Works Department, Noti. No. 04/15/2022-5B& R(E)

Public Works Department, Noti. No. 04/15/2022-5B& R(E)(1)

Public Works Department, Noti. No. G.S.R.47/Const./Art.309/2022

Public Works Department, Noti. No. G.S.R.69/Const./Art.309/2022

Public Works Department, Noti. No. G.S.R.70/Const./Art.309/2022
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